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ORDER
TCP No. 43s/I&BP/CLB/MB/MAI.. 20u

For the Application has not been properly filed with the particulrrs n5 pcr

Adjudicating A.uthoritv Rules, the petitioner is herebv dincteci to cnrry out the

corrections \\'ithin seven days hereof.

From the Attendance Sheet filed bv the petitioner, it app!,,1r\ th.rt enrlir,r, Ihi\
Petitioner wns dire.ted to rectify the defects appearing on the rccord, blt this
Petitioner is still not diligent enough to carrv out the directions given bv this Bench

appearing on record. Therefore, this Bench hereby gives Lrst ch.rncr. kr this I,etiti(nrer

to rectify the deFects r,\,ithin seven davs hcreof on payment of t20,00()/_, failiog $ hich

this Petition rr ill be dismissed for tlefaults t)lt the next date of henring.

Lisl this matter on 20. .20i7
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\lcnrhrr ( lr.hnic.rl)

B.S.V, SH KUN,IAR
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